- 2 pa W el S ey YR TR - .

- crrar e ks  m  § s — oyl e ope s Y PP AL L B L T L TR

NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

26

CP(CAA) No. 55/NCLT/AHM/2017
In CA 545/2016(GHQ)

- Coram: Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 08.12.2017

Name of the Company: Abellon Energy Ltd.

Section of the Companies Act: Section 230-232 of the Companies Act, 2013
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-~ ORDER _
[L.earned Advocate Mr Kavankumar Mankad 1/b Learned Advocate M. Va1bhav1
Parikh present for Petitioner.

The representation from Regional Director received for the second time.
At request of learned Counsel for petitioner.

List the matter on 16.01.2018.

”

- MANORAMA KUMARI

| MEMBER JUDICIAL
Dated this the 8th day of December, 2017. -




